HIGH COURT OF JAMMU AND KASHMIR
(Office of the Registrar General at Srinagar)

***** .
ORDER |
No: | ‘53 -~ Dated: 12.05 .201 _5

| Sh. Mohammad Yousuf ‘Wani and Sh. Sanjay Parlhar
_D|sl:r|ct and bessions Judges are hereby placed in the Selection
Gr;rde of the Jammu and Kashmir ngher Judicial Service, i.e.

Rs. 57700-1230-58930-1380-67210-1540-70290, with effect
from 30.04.2015.

BY ORDER ’ ;
(Kaneez Fatima)
Registrar General
BSE ."93/‘75 Dated: 19,05.2015

Copy to the:-

1.  Principal Segretary to Hon'ble the Chief Justice, High Court of J&K, :
2, Secretary to|{Hon'ble the Chief Justice/Hon'ble Judges, High Court of 18K,
'. ..for information of His Lordship.
3. Registrar Vi ilance, High Court*of JBK, Srinagar,
4. Secretary to(Govt., Deptt. of LJI&PA, Civil Secretariat, Srinagar,
5. Reglstrar Judicial, High Court of J&K; Jammu/Srinagar,
y ...for information.
6. Sh,

7.  Chief Accour;r Officer, High Court of J&K Srinagar,

] e for information & necessary action.
8, Incharge NI( for uploading the same on website.

9. Office file
C ;
b
Registrar General




